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Shri ¥. P. Nayar: I want to know
from the hon. Minister when we can
expect planes bigger than the Dakota
will be landing at Trivandrum port
and when we shall have landings at
night,

Shri Humayun EKabir: It is difficult
to give any categorical assurance
when larger planes will come to Tri-
vandrum. At present we have only
one scheduled service operating with
@& Dakota. We do not feel that the
traffic is such at this stage to justify
the use of larger aircraft, nor are
there many non-scheduled operations
in that area.

Shriati Ila Palchoudhuri: What
are the other places, if any, where
similar aerodromes will be constructed
and whether Calcutta is going to be
considered, e.g., the Bengal Flying
Club aerodrome?

Shri Humayun Kabir: I' do
think that question arises
either of these two questions.

Shri Biren Roy: Question No. 318 is

not
out of

also regarding an aerodrome. That
may also be answered.
Mr, Speaker: Yes.
Airfield at Behala
*318. Shri Biren Roy: Will the

Minister of Transport and Commu-
nications be pleased to state:

(a) the present position of the pro-
posed airfield at Behala, South Cal-
cutta;

(b) the reasons for not starting the
work of raising the low-lying areas
of the acquired land before the mon-
soon sets in Bengal;

{c¢) whether the is aware of the
difficulties of the pilot-trainees of
Bengal, as they cannot get even 2 to
8 hours of free flying time per day
at the Air Force controlled airfield at
Barrackpore, which is far away from
Calcutta; and

(d) whether Government propose
. to help the Flying Club to construct

_L it= own buildings at the new field at

i

' Behala, as the Club has suffered

23 MAY 1037

Oral Answers 1612

thrice by having to shift from Dum
Dum to Alipore and meh“!rom Ali-
pore to Barrackpore and ultimately
losing its place to the Indian Air
Force?

The Minister of State in the Minis-
try of Transport and Communica-
tions (Shri Humayun Kabir): (a) and
(b). There has been no progress as
the possession of the land acquired by
the West Bengal Government for this
purpose has not been handed over to
the Civil Aviation Deptt.

(¢) Government are aware of these
difficulties.

(d) Government will consider the

question at the approprite time.

Shri Biren Roy: What is the diffi-
culty in taking possession of the land
when the acquisition arrangements
have already been completed?

Shri Humayun Kabir: The difficulty
is that the owners of the land have
gone to the Calcutta High Court and
a civil rule under article 226 of the
Constitution has been issued, and
therefore the land has not been taken
possession of.

Shri Biren Roy: My information is
that there are only four persons who
have not gone to Court, but wanted
alternative land to shift from that
area and this has been pending with
the State Government for the last
six months.

With regard to part (d) of the
question, because of the loss of flying
hours, the Bengal Flying Club has
been brought down to the category
“C”, May 1 have an assurance from
the hon. Minister that it will not be
brought down further till it purchases
the land required?

Shri Humayun Kabir: If my
memory serves me aright, it is only
category “D” and not “C” on which
the Flying Club is operating at the
moment.

Shri Birem Roy: It is category “C”.
It was “D” before, but it is now ‘“CT”.
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Shri Homayun Kabie: I am very
ad to get that information.
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Timber
*2987. Shrimati HIla Palchondhuri:

Will the Minister of Food and Agricul-
ture be pleased to state:

. (a) whether Government have con-
sidered the possibility of ‘Cryptomeria
Japanica’ timber grown in West Ben-
gal as a suitable gubtitute for the im-
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ported ‘Oregon’ pine timber for ship
building; and

(b) if so, the steps taken to grow
this improved quality of timber in
greater quantity?

The Minister of Co-operation (Dr.
P. S. Deshmukh): (a) Yes Sir. In-
vestigations so far carried out, how-
ever, indicate that it is not a suitable
substitute for Oregon pine timber.

(b) Does not arise at present.

Shrimatl Ia Palchoudhuri: In what
quantity and at what cost is this
Oregon timber imported and from
which country?

Dr. P. 8. Deshmukh: I would like
to have notice of the question.

Shri R. Ramanathan Chettiar: May
I know whether Government have
not considered the possibflity of using
the timber that is available in the
West Coast for shipbuilding?

Dr. P. S. Deshmukh: It does not
arise out of this question.

Mr. Speaker: Any varieties of tim-
ber in any other part of India, that
is what he wants to know, not Mala-
bar timber. The hon, Minister is not
in possession of that information.

Shrimati Ila Palchoudhuri: May I
know whether at the Vishakapatnam
shipbuilding yard this timber has
been tested and found to be rather
better than the Oregon tiniber?

Dr, P. 8. Deshmukh: I must ask for
notice of that question also,
oY Tgarg fag : Ry AT AT
q BEA fevae wo8r gar g« w\r
IEE( ITAVT GMIE FIT N0 )
seoe AgAw ¢ WL fgegearA d
H5gT HYAT & )
Mr. Speaker: The hon. Minister just
now said with respect to Malabar
timber that he has not got the in-

formation. 1 put a general question
also.





